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th year 1981-82 alon! with udited 
Accotmt.!l aIJd the commcnt8 of th~ 
CQmptroller and A,u~itof GeJ;ler 1 there-
00. 

[Ploced in Library. Se.e No. LT-
5785/83) 

(2) (i) A tatement regarding R;e-
view by the Government on the working 
of the Semiconductor ·omplex Limited, 
for year 1981-82. 

(ii) Annual Report of the Semicon-
ductor omples Limited, for the year 
1981-82 along with Audited Accounts 
and the comment of the Comptroller 
and Auditor General thereon. 
[Placed ;11 Library. ee No. LT-57 61 

3] . 

WILD LJ 1:. AMl:. DMENT RULES, 1982 

THE DEPUTY MINISTER IN THE 
D PARTMENT OF ENVIRONMENT 
( HRI DJ VUAY SINH): 1 beg to lay 
on tho Table a copy of the Wild Life 
(Tra 'actions and Taxidermy) Amend-
ment RU), 1982 (Hindi and Engli 11. 
version) publi bed in Notification o. 

.S.R. 770( ) hn Gazette of India dated 
the, 21nd De mber, 1982 under ul:H;ection 
(2) of crion 63 of the Wild Life (Pro-
tection) Act , 1972. 

[Plac II ill Library. Su o. LT- 5787 1 
83 ) . 

12.16 ImJ. 
OMMITfE ON PRTVAT MEMBER ' 

8lLL AND SO UTJON 

FIfTy-THIRD REp RT 

HRI O. A SHMANA (Madras 
North): ir, T beg to resenl the ifty-
thifd R port (Hindi and Engli h versions) 
of the Committee on Private Members' 
Bill and Re olutions. 

1217 br • 
IMR. DEPU1Y-SPE'.aR in the Chair] 

CALLI G ATTENTION TO MA'ITER 
o URG T PUBLI IMPO TA CE 
REPORTED COLLAP OF SOM DDA FLATS • AND SCHOO BmLDING. TN Dam. 
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THE MINIST R OF PARUAMEN-
TARY AFFAIRS SPORTS AND WO 
AND HOUSING ( 'H Rl B A SINGH}: 
Mr. Speaker, Sir. On 20-8-1982 a portioa 
of a building under on truction in M 
Vihar developed crack~ and orne P9rtio 
gave way. To avoid danger to hum 
life and workmen in and around thO 
and for the afety of the tructure, 
of the block was pulled down, Inquiry 
conducted into this revealed that it 
mainly due to improper, drainage ar un 
the bujJding ' which resulted in develo -
ment of cracks in the walls. The war of 
recon tructing building had been 'under-
taken by the contractor, who also accepted 
the responsibility for the failure. The work 
of reconstruction has in e been completed. 

2. On 7-11-1982, the R roof nd 
11001' of a portion of one unit out 0 
hOll o. which were under COJ1sU1.lction in 
Greater Kailash-I, collnpsed resuItin in 
the death of one per on and injuries t 
two. The officers f the DDA under 

hose upexvi ion tbe wor r wa ' 
carried out, re tran ferred an 
departmental action initia ed. Th. 
question of penalising the contractor h 
also been taken UP. The inquiry conduct-
ed into thi incident revealed th t the 
collap e occurred due to inadequat d ign 
and poor-quality of mortar. The coUap ed 
portion is being recon tructed after taking 
flece sa J y trengthening measure . 

3, In another incident portion 0 a 
block (No. C-2) f a four- toreyed IO 
housing pocket in Vika puri collapsed on 
28-12-82 while tho work was in progre . 
Some further portion came down on 
30-12-82. There was nO 10 of lit&. Im-
mediately after thi mi hap, an Exp t 
Com iHee was con tituted to inquire i t 


